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Reporting to nearest port by fishing Vessels

2023. SHRIMATI SANYOGITA RANE:
Will the Minister of AGRICULTURE
bepleased to state :

(a) whether Government had received
the representation that the stipulation that
fishing vessels should report to the nearest
port by the 45th day of their departure was
not conducive to effective fishing operation ;

(b) if so, the reaction of Government
thereto ; and

(c) the decision taken thereon ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) Yes, Sir.

(b) and (c) The stipulation on reporting
of chartered vessels at an Indian port on or
before the 45th day of the commencement of
voyage has been made by the Government
in order to prevent any unauthorised trips
to foreign port by the chartered vesse!s. This
would safeguard the interests of Indian
fishing companies, A similar suggestion by
chartering companies was received earlier.
After examination, change in thig stipulation
was not considered necessary.

Domesitic market and fishery Development

2024. SHRIMATI SANYOGITA RANE:
Will the Minister of AGRICULTURE be
pleased to state : the steps proposed to be
taken to improve and organise domestic
market and to develop inland fishery ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : Some of the
important steps taken to develop domestic
market of fish are :

(i) seiting up fishermen's  cooperative
societies ;

(i1) provision of loan and share-capital from
the National Cooperative Development
Corporation for marketing of fish ; and

(iii) setting up of fish stalls by State Govern-
ments.

Important steps taken to develop inland
fisheries ‘nclude puovision of infrastructure
for production of quality fish seed ; promo-
tion of intensive culture of fish on scientific
lines in ponds and tanks; raising of
productivity of reservoirs ;  developing
coastal lagoons and saline water areas in
inland States for brackish water aquaca-
culture ; ensuring timely flow of institutional
finance ; and protecting and conserving
fishery resources in the country through
suitable legislation.
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